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SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
CRI M NAL APPEAL NQO(s). 1264 OF 2008
SUBHASH SI NGH @ SUBHASH CHANDRA SI NGH Appel I ant (s)
VERSUS
STATE OF Bl HAR Respondent ( s)
(Wth appln(s) for bail and office report)

Date: 25/07/2013 This Petition was nentioned today.

CORAM :
HON' BLE THE CH EF JUSTI CE
HON BLE MR JUSTI CE RANJAN GOGO

For Appell ant(s) M. Smarhar Singh, Adv. (Mentioned by)
M. T. WMahipal, Adv.

For Respondent (s) M. CGopal Singh, Adv.

UPON bei ng nmentioned the Court nmade the foll ow ng
ORDER

Li st on 13th August, 2013 at the top before an
Bench.

[ Madhu Bal a] [ Savita Sai nani ]
Sr. PA Court Master

appropriate



